
IN THE HIGH COURT OF ORISSA, CUTTACK

NOTICE

As directed, it is hereby informed that the following case will be taken up before

the Division Bench of 1 lon’bIc Dr. Justice Sanjeeb K. Panigrahi and I Ion’bIc Mr.

Justice A.C.Behera at 2:00 P.M. today, the 29tl' April , 2026. After this Bench

IIon’ble Judges will sit singly in their respective courts & take up the matters

published for their I.ordships’ Single Benches respectively.

COURT NO - VI (4TH FLOOR)

AT 02:00 PM

TIIE IION’BLE DR. JUSTICE S.K. PANIGRAIII
FIIE IION'BI.E MR. JUSTICE ANANDA CIIANDRA BEIIERA

FOR ORDERS

1) WA/1769/2024 BISIINU PRASAD SAIIU
(IA no.4650/2024 is at n.A for Vs
condonation of delay. I.A. NO

1593/26 is at fl.C for stay. 1.A. No
4726/24 is at n. B for stay. Notice
in admission & limitation
matter could not be issued to R-

2 due to late filling of requisites as
per Order dtd. 09.01.2026. With
WPC(OAC)- 2334/2017, a Disp_
of case.) IVllINTION

GYANA RANJAN SEI-Ill
MISS 13.KPA’l'’l'ANAIK

COMMANDANT IN Cl IARGI'=,
0.S.A.P,, DIII':NKANAI,

BY ORI) I.:R

’I'lIII I TIGI I COUR'l' Oli ORISSA:

CU'I’TACK
D’rD. 29.04.2026 DY. FriAR (JUDI..)

(Copy forwarded to A.G.’s Office/ Secretary, 1 li8h Court Bar Association/ Court’s Notice Board
for information.)

bAIrD&
DY. RII(;!S’]'R AR (JUDI..)



IN THE HIGH COURT OF ORISSA, cuTrACK

NOTICE

As directed, it is hereby informed that the Single Bench of

Hon1)Ie Mr. Justice M.S. Sahoo will not function after 02.OO P.M.

today, the 29th April, 2026.

THE HIGH COURT OF ORISSA

cuTrACK
Dt. 29.04.2026

BY ORDER,

/
DY.REGISTRAR (JUDL.)

(Copy forwarded to A.G.’s Office/ Secretary, High Court Bar
Association/ Court’s Notice Board for information.)

AtMtV
DY.REGISTRAR (JUDL.)



IN THE HIGH COURT OF ORISSA, CUTTACK

NOTICE

As directed, it is hereby informed that the following cases will be taken

up before the Division Bench of Hon’ble Mr.Justice B.P.Routray and Hon’ble

Mr. Justice Sashikanta Mishra at 02.00 P.M. today, the 29th April 2026. After

this Bench, Hon’ble Judges will sit Singly in their respective Courts and take

up the matters published for their Lordship’s Single Bench respectively.

COURT NO -XXIII (IST FLOOR)
AT 02:00 PM

FIIE IIONtBLE MR, JUSTICE B, P, ROUFIIRAY
TIIE IION'BLE MR. JUSTICE SAsiiiKAN’rA MISIIRA

FOR ORDERS - CRIMINAL APPEALS
PANKAJ@RUKMAN BISI ll
\1 LS

1) CRI.A/249/2025

(Order Dt-30.03.2026 may kindly be
seen. IA No. 3576/2025 at Flag-C For
Interim Bail. IA No. 552/2025 at Flag-
A For Bail. IA No. 553/2025 at Flag-B

For Stay of Fine. Affidavit filed by Ld.
Counsel for the Appellant at

Flag-D. Another affidavit has been
filed by Ld. Counsel for the appellant
is at flag "E" may kindly be pcrused.
Softcopy of’l'CR is uploaded below,
Softcopy of Depositions has supplied
to Ld. counsel for the State. CRI,A-

985/2025 is placed hcrcwith for
reference. This casc stands adj
on 02.05.2026) MEN’I'ION

DEVASI IIS PANDA
S.PANDA,A.MII'ill’rA, D.B.RA’I'll

S’1-ATE OF ODISI IA SUSI IAN’rA KU. JOSIII. BIRAJA
PRASAD NANDA
DEVASIIIS PANDA
S.PANDA, A.MEI ITA.
D.K.MOll APA’FRA, D.B.RATII

2) CRLA/643/2025 ANIL KUMAR JENA
(Ordcrdtd:08.04.26maykindly be seen. Vs
1. A. No. 962/2026 at flag J for interim
bail. I.A No. 1522/2025 at flag B for
bail. I. A No. 1523/2025 at flag C for stay
realization of fine. Copy served
on 1.d. AGA. Custody certificate,
Conduct certificate & Criminal
Antecedents filed at flag F, G & H

respectively. Soft copy of TCR
uploaded. P/L.) MENTION

STATE OF ODISI IA M/S AMI’FAV ’I-RIPA’I-I IY, A.K
BIll II':RA

THE HIGH COURT OF ORISSA: BY ORDER

cuTrACK

DTD.29.04.2026 DY. REGfSTRAR (JUDL.)

(Copy forwarded to A.G.’s Office/ Secretary, High Court Bar Association/ Court’s
Notice Board for information

%14#
DY.REGISTRAR (J UDL.)



IN TIIE III(,II COURT OF ORISSA, cuT’rACK

NOTICE

As directed, it is hereby informed that the following case will

be taken up before the Division Bench of Hon1)Ie Mr. Justice

K.R. Mohapatra and Hon’ble Mr. Justice Sanjay Kumar Mishra at

02.00 P.M. today, the 29th April, 2026.

COURT NO - XX (7TH FLOOR)
AT 02:00 PM

THE HON'BLE MR. JusTICE K.R.MOHAPATRA
THE HON'BLE MR. JUSTICE SANJAY KUMAR MISHRA

FRESH ADMISSION

1) WP(C)/13138/2026 KANCIIANGOUDA
(IA No.8065/2026 is at fl.A Vs
for stay.) MEN’l'ION [-P/1.1

DIAI E ur UUI OIIn

KKISIIORI': KUMAR
MISlll tA D.BARIK,
P .RAY

BY ORDIIR,

'I'I--IE HIGI-I COUR'l' OF ORISSA
cuT-rACK
29.04.2026 DY.REGISTRAR (JUDI..)

(Copy forwarded to A.G.’s Office/ Secretary, I–Iigh Court Bar Association/ Court’s
Notice Board for information.)

i„al"
DY.REGIS'rRAR(JUDL.)


